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SUBJECTs Sending copies of Order ssed bv the Bench in
Application No, "7;‘:1

please find enclosed herewith the copy of the Drder/

Interim Zrder passed by this.Tribunal in the ‘above said Application
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OCTOBER 20,1986. :
Case cslled. Applicant by

Sri S.Ranganatha Jois. Respondents

| Lby Sri M.Padmarajaiah,

S Jois files a meno praying

for permission to wifhdraw this

application for the&’eaééns stated
in the memo. Permission sought for
is granted. Application is dismis-

segfa‘? wit hdrawn, No co$t5. o 1 i
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